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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 6699 OF 2004

UNION OF I NDIA & ANR. Appel | ant (s)

VERSUS

PABAN KUVMAR BARTHAKUR & ANR Respondent ('s)

(Wth prayer for interimrelief and office report )

Date: 31/10/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE H. K. SEMA

HON BLE MR JUSTI CE R V. RAVEENDRAN

For Appellant(s)
M. K. Radha Krishna, Sr. Adv.
Ms. Sandhya Coswami, Adv.

M. P. Parnmeswar an, Adv.

For Respondent (s)
M. Vijay Hansaria, Sr. Adv.
M. S.C. CGupta, Adv.
M. R K Tripathi, Adv.

M. Satyendra Kumar, Adv.

Ms. Monta Oniom Adv.



for MS Corporate Law G oup , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER
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